
GENERAL CIRCULAR NO. 58/2011 

F. No. 35/6/2011/Insolvency 
Government of India 

Ministry of Corporate Affairs 
 

5th Floor, ‘A’ Wing, Shastri Bhavan, 
Dr. R.P. Road, New Delhi-110001 

Dated 1st August, 2011 
 

To 
All Regional Directors 
All ROCs 
All Official Liquidators 

 
Subject: Corrigendum to General Circular No. 54/2011. 

*** 
 
In view of the representations from professional Institutes, it has been 

decided to amend Para (c) the Circular No. 54/2011 dated 26th July, 2011. Para (c) 
of the said Circular may be read as under: 
 
  

(c) “In each case the OL will file an application praying to the Court to 
direct the management of the company to submit following 
information duly verified by a Chartered Accountant/a Company 
Secretary/a Cost Accountant in practice:-“ 

 
 

2. All other clauses of the said Circular remain unaltered.  
 

(Jaikant Singh) 
Director 

 


